253 D.G., 197475

SHRI S. M. BANERJEE; Because
the proceedings will not be reported
in the Press. The Supreme Court
gave a judgement yesterday striking
down the Central Government’s order
regarding the application of the Wage
Board award to PTI employees, I
feel because of that the PTI employees
are extremely angry and they will not
report even the Parliament's proceed~
ings. So, the Government shoulq in-
tervene in the matter.

MR. DEPUTY SPEAKER: Mr.
Banerjee, you are very clever, but I
am not that dull

Now we will proceed with the fur-
ther discussion of the Demands for
Grants in respect of the Ministry of
Agriculture.

Shri Shivanath Singh to continue
his speech.

13.55 hrs.
DEMANDS FOR GRANTS, 1874.75-
Contd.
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14.00 hrs.

MR. DEPUTY-SPEAKER: The
Minister will reply at ¢ P.M. There
are thirteen more from the Congress
Benches and a few more from the
Opposition. The Whip of the Congress
Party has requested me that the Cong-
ress Members may be given eight
minutes each.

1 woulq request them to cooperate
with me and with him in keeping
within the time.

Shri Ram Chandra Vikal.
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*SHRI KRISHNA CHANDRA HAL.
DER (Ausgram): Mr. Deputy Speaker,
Sir, I rise to oppose the Budget de-
mands of the Ministry of Agriculture
Sir, today in our country we are faced
with a crisis in partically every sphere.
There is crisis in our economy, in our
industry and all these have resulted
from the crisis in our agricultural
sphere. Alg all are aware, over TO
per cent of our population live in
villages and are dependent on agricul-
ture. Unless there is an improvement
in our agriculture and consequent im-
provement in the lives of the people
living in the rural areas, there cannot
be any progress in our country. But
I regret to say that although we have
completed our Fourth Five Year Plan,
no improvement ig noticeable in our
country in the agricultural sphere
As the plans progrese, we find that
the number of agricultural labourees
in the villages goes on increasing.
Sir, we talk about land reforms. In
some States like, Andhra Pradesh,
. Gujarat, Himachal

g
i
%
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8
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tantly on the increase.
dwan distriet is known
of West Bengal. In
of that district, where
cilities are awvailable and X
harvested every yeer, the
collecteg by the West Bengal Govern-
ment show that the numtber

HE
st

of land-
less agricultural la thag gone WD
to almost 35 per cent in the course

of the last 3 or 4 years.

*The Original speech was delivared in Bengali.
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In ‘Kanksa’ thana of the -same dis-
irict, the number of landless labou-
rers have outsirippedq the number of
producers. We find that the people
Living in the villages are today fac-
ed with the severest crisis. There is
fopd crisis after 26 years of inde-
pendence due to the absolute failure
of the Agricultural Ministry. Sir,
while intervening in this debate the
other day, Shri A. P. Shinde, hon.
Minisier of State furnished some
figures and said that in the First Five
Year Plan 65 million tons of food-
grains were produced, In the Second
Five Year Plan the production went
up to 75 million tons. In the third
Plan the production was 81 million
tong and in the Fourth Plan the pro-
duction has gone upto 102 million
tons. He hag tried to impress that
the production of foodgrains has gone
up. But he dig not mention what
were the per-capita figure of con-
asumption of foodgrains. He conve-
miently suppressed those figures be-
cause from that we will find that
while the total production of food- °
grains have gone up, the per capita
allocation of food hag continually de-
clined.

Sir, I will not prolong my speech.
I will only stvess that the Govern-
ment gre depriving West Bengal in
allocation of food. In the towns and
villuges of West Bengal the system of
modified rationing has collapsed. In
the city of Calcutta due steps are
being issued by ration shops althaugh
the Government denied this. The
people in the villages are starving.
I visited ‘Bankura’ a few days ago-
There 1 foung thay the villagers and
‘Adivasla’ are subwisting on the boil-
ed lemves and roots of certain plants.
Even the seeds of ‘Shyaol’ grass
which is used as fodder for the cattle
is being eaten by them. A few days
ago it weas said by the Congress in
West Bengal that nobody will be
allowed to starve. Sir, jn the issue
of the ‘Jugantar’ paper dated the 21st
April it has been published on be-
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half of the West Bengal Congress.
that mo body will starve. ‘Two Mi-
nisters of West Bengal Government
own this paper. They are Shri Pra-
fulla Kanti Ghosh, Food Minister,
and Shri Tarun Kanti Ghosh, Minis-

ter for Industries. But, 8ir, in the
issue of the same ‘Jugantar’ paper
dated the 22nd April, news reports
appeared under the caption ‘Death
by starvation’—Young children sold
and svicides committed’ driven by
want. This is the condition prevail-
ing in West Bengal. 1 will not go
into the details of these news reports
I will only caution the Agriculture
Minister and the Central Govern-
ment that today early in the month
of ‘Vaisakh’' rice ig selling at Rs. 4]~
or 450 a Kg. in Burdwan, Durgapur
etc. The people of West Bengal will
not stare helplessly if the Govern-
ment pushes them towards starvation.
Already the people of Gujarat, Bihar
etc. have starteq struggle and have
risen in revolt. The people of West
Bengal will not lag behind if they
are deprived of their legitimate share
of food. The combined wrath of the
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i 3§ ot or sewd oy § ¢ v dr
TagrymmrArsEsTH W r
o7 % Igrr o afey e el
fawr ol 41 mmﬁrim;uﬂm
oY ot A yrewer g A § 1 o
aug o At fawelt & « o, e, aoft,
¥reTww Tareat, dzre, frove, g, dw
ot g el oy vl ok gt vy



- v e e h—

277 D.G. Min. of Agri. VAISAKHA 4, 1886 (SAKA) D.G. Min, of Agri. 278

ek ¥ 1w ¥ on T wew W
e Y ov findc § o wreely @
vaiwrar R & | o L%
AT wyT oY w7 ¥ W 5—7
Y wfr e g qrar L W WY
w1 o wrarge, Sofirare, e, et oy
TENT WAy oY Feet
& T Wt srrfigs feafiy 3 § R wern
AT qF W ghramd aary o wby
RS v TR ¥ 1 Gl A A g
T Y R WY qr ol A 4 R
T Wy wfww faeer e aer gl
o ot e 3 v o ar T
e Wt Jrwew Pt wifgg 1 % X
e gfer & ag fasre <ar § il
T AT ¥ Tl

W O 3T WA A 80 By yewi
= g & JuveA ¥ O e Ry
gy og T Brrar TR ) puwi &
oo qeft e # wder wiar § e
T wm: gEe o 9T gy
TPl fve T AT &) W R
TN PO BT @ufEn § v ww w1
Y & fag o w@r & ) ww O
UTAR FUHT ¥ TRY AREATAL $7 77 2
WRYT JNTEY IT INET WL TR |

asy 2w ¥ 70 sfawwr N 10
orY q1 IX ¥ v Aw Wy § 1 sy
#7 84 whmy ¥y o wfer £
e wkw wreer & ufir e Wl P
A &, forw ¥ 5 W qer et &
sdfetwr 10 wrr aur wfafer 15
Trr § o g iy wr merew &4 K
¥ ween wieer ¥ e wnt weens &
5 qTE qwe sty ar g @ ¥ 5
A e W aaal s awar § ?
wr et o & IR A A §

drarafy fraw wevar o awar g
wfe & 1 Z8Q o wglr wfr oy
damisy aWr &% ST T # 9@
firamii & ave oo srgresc i

& gy & wwETd W W ¥
s ¥ 10 @ ory ¥ Wy or
AT T & sTrr AT sTwrHc AT
AT ABT ¥ FIEATTL TH T BT FIAT F=[
F@—& gwwa § 5 @ ool sl
w4 1 A wEA wv awgd oy § fe Ioor
% iy #t wr gt & ot & oF
O & § O W i o Wy -
W fr g ¥ I R W
g

gl wix wraw ¥ ey awdr
W o & T, A vy ¥ fodr
w1 W oY awrar o s & ogw
wWERY  wi-wfiein, ¥ 10 TwT
¥ v W § §, v i e 20 ZwE
# fraqofr awgi F § 1 T el O
Y T FT gk g o v s aws
& 1 3% wui qrnd, o aark ¥ fad
firsiifer €1 TFT *7 wr caAT aTeS
§ ofeedamadi § 1w qg wre-
WG WA wr Iavy Y T ey ¢
wrrr ot sy wferat st o s
st T gT ff wg I ¥ difwr @
wrar ¥ 1w Wy wad W 7 qlfiry
welhdww Wit ¢ awar aar # ft fawee
wifimr we v ¥, $ qodt areer, it
qTeRT, T ¥ 9y qTer wlY T T, we-
el wniww T AT FwAr | U
wftr o wvey w0k & g weddt dt i
wrik ey o wnfigd o Be 5 oy oo
wgT oY fawr § sty Ao )

LR LR Rk i Ao L & R
| wivarewe wReT v
wfemedt & wreor fedy fewedy 7



279 DG. Min. of Agri. APRIL 24, 1974

[ waa ww sy

¥ §, o fis wiw sl § T =R
o sjwrew WY § 1 wwerer ag e v
2 o am & e ¥ wrawrsEraT froft
Tl ¥ X Iy ) ar & W are
¥ fardr o g sparea ooy fte @
agar § Sifs qgwfar & sreaw &
faafca &t & 1 wa: T @Ay
vz ¥ dfed @ I § 1 W I R
wfcer fawrr 7 awrfrere 1% ¥ Fewl
*t q87 9v 9y T M awr I ®
F forxr wred wfsTEEY #T amAT T
TEAT T AT T AR AT A AT
qear

SIS H F1 #T qTZ e § |
o9 W o @ W agdr gf Wi Ay
AW WF P¢ WA ¥ WO wqQy
£ fie ¥yrar Y o ey o s
AT HATEAR cfe wopor # ot uw
“®%¢ arfis welraag € wrq f ara 3w
TP & ¥ s W O 1o
g ¥ @ HFraw

R §fs mfrs ¥ whirs o
vy € Feeii wt s v g
wfw ¥ dw ¥ w1 g ey oY
X A AAr §, b fad @ warf &
% § + I et ¥ f whaw s
WA ¥ g7 G FRAAT WY HR 4N
{1 iyl Fhomcarwir g,
ey 37 ¥ g (wnfad), dw sw
gwew, fafer wnfed), aw, wfe &
w1t e w war & 1 i dwrfet &
g wgw § s o for § e it i
el W T oerr W wforfad
L fc

awq sAw faardy smrey & wrfiee
WSR2 1 70,414 WY wey s &
$ WMAN 31~12-73 &% 10,278

D.G. Min. of Agri. 280

wrat ¥ Fregforweor fsar vt 8, o 14 6
sfrer &1 & farlr o 3w o
witow 26, 2 wiraw § 1 3o waey ag
§ fis uad w3 ¥ wiw § wx fr Ew
FaT wel Wy faorely ¥ @ §—wmefior
I & wfw wow s¥w www freer
WATEE §, 9% I FT JerEr § 1 Wy
W R 9 W W fer—yew A
dnFfay 7Ry e
farstt 5 arelY §, wrw for wieifire seavat
N, (AR w 5. 340 ¥ o &¥ wix
gfre o< faoeft £ ot & 1 Fo W
§ Wy & fie wer 2w & anft ey a7
Ferggferercor e Fwt Y T e w9

ot e wdy  (gART)
RAE ITeA T AT T wfw wI0IT
ZT7T S5 WAL T OARLT RIAL 7
¥y ATy ¥ T g3 TN F whwar
T wadfar ¥ § 3IvEr W ozA
at ygrerr gy fer- & awwfr
€ &8 ¥ gf gafror e soafery
Qi ¥, farrarImarag &

o fifRranT A F wIO T
i dft Fr 5 577 w7 ®wem -
wini fagr ¥ ¥ qr wgagh  frog
T W wrHgT FIA AGACE 1 T F
qemag X 4% M A AL WA AN
wIAEY T W A g wawdae
N B T wrq IEw & A0
4T BW & WA #I 7§ oA A
X7 WY wrewT ey Y w@d) | @R
vk, Nfaar, weiny fed off wed
#41 w g1, w2 77 ) Prrferfe dge,
gfegh wiv, fafipy eardt & ffcr { o
W IvfigT gary K, frege
TAT A E W TR ST A v AR
AT ¥ W ngrr a71 fow A faad
T uT QU § AR ¥ feww



28x  D.G. Min. of Agri. VAISAKHA 4, 1808 (SAKA) D.G. Min, of Agri. 282

W STeqr Wbz &7 @, gAY 3w A
AT AT ARTATYT WY AT oy

9 & 87 wigarens sn ¥ R aw°

& mfas 7T ganlos 3 %Y af-
AT FE W wEE § O ER AW R
AT Tt Wi dfeae & Frataed
A aTGW & uE wagw frar fis awaer
® g7 & ¥ &F A7 1 Frofiewar &
w3 o s wifgd o
TR0 ¥ dfaam & wysaT 40 ¥ W
G FORT [T FAT
TTHRTT WY GRS HT WA FH & fod
7ET g & i Sfa fearmar g
WETE g wqw W Ry oy
o 7 3% wier W wfaw sz w20
75 T 3 & fr gardy S gy
WY ATHTY BT FAT RAA-THA ¥ wFdT
21 wAT A @ Wiq IT 7 g7 @
wegw v wfgy v faadt o
wear & vay w1 gA fadedrwCr
TT WET ATER A g5 v &g
AT € AT AT QW 4 P AW
¥ 9t ¥ A S Awer fray, 9 &
FET W A 1959 W T IWW
¥ duTgE I w1 SewrEw fear, s
wfer 8@ sremfae an & georafor
ol w fhway ey« et Pt
wart =1 fawdreTe S &, ag T
&7 e w1 faRedrr Qv &, ww o
9 F w7 F ¥ w3 6
A g fadedmor W o 7
TR 0

wT &y fr ad =y ¥ g
1959 & ¥ wr smow fr war,
afrw wt v 9w W Ay e, P
T & v W) Syefeua e EA
%, aff wr wer ¢ g fefiwr ae
F o v g s & weeafodT

A diay T w6, o oawe A
TR gfrwa & wwT, 1 g
W & w8 ¥ wfawe wwmEr &
W T U wEe ¥ wAw
wfiFr g 8, Y T i qwnwy
sq ) fagdft o gEnd § e
T ¥ Afqamr ¥ dofig wom
TS, TH WAL N GTOT TH F gAY
grit fomr § g o wowvT w e
R 7, AR K7 wH PR F 99T W 77
ST Y F wom e &
W AT AT gaT  gEAiAteE w%,
g a% Qa1 Ay . & WA g
fegn Nwa B g T w 7
ot fort off groRnd €. 3w www
A 9EH € 3w W wEw amifvw
wRiETT w7, ¥feT 37 N wRIRTS
TR & A gl wen & fe e
aw 9 gu fbaie 7 fademer
T GBI, IF #T aEqqA ¥ anET
FAT I

a4 AFAT oA A ¥ ey
faarz w2m & awvd @ T—go v
uEeT g6 W ], §F IT & q7IEAT F
W, A e A A & wAT
arafv® FY v #7 dww F awni
W R T AT Frord qwrs,
i & wratfag Y G o, T &
w Sy ¥, way gfear & 2w e
Frew 38 § Fr qm o 1 oot A
TR WHITRTT AdY waT % | g e
TegTIEl O wrfer ¥ 1 Ewel
NG WY AT aga et §
% aniy sy & fder worr g
g & wmT I @ wwT Swqer
TR TG TT A1 A AedTT afcfeqfir
e 1 T W g ay
& wfaai Y dfen O ¥ At @i
wadY fedte ¥ woray & PR daTaay s



283 DG, Min. of Agri. APRIL 24, 1974 D.G. Min. of Agri. 284
[si witwa Are W) BT Tt w1 faraer s o wew wifgr
oA wrer Peor ey & 1 R fagre agt agw gr § 1wt oty wfe wot
56 F7Z N Arrdve ¥ §5 stig i 21 wier A AT T & Wi FHA

& ¥l ¥ aree ¥ ag wEAT AT E
F«vitm’fi(qmaﬁimmﬁ
=1 ATy fieTy aet o A g, W
7R WY @ 5 Iy S F,
Forarer et T AT T EY AV SO
FT wwE ¥ fEw wET € wwedr
@M 7 T www ¥ g g o Fadir
Fxar wifegg e gn damrAt o deqma
F oX ¥ ® FF, oWl uF WA
gt & it % wfarerdd A1 277
foar € w7 gv@ wAAr A swART
w Prates s & qro F9AT 0
N gar fratea savw § 9wt &
g wrfren 2 fF a7 o Gl Wt
fratamr, e, fadwr W fraaw
F | qF XE § § AwAAr § 59 3
T N UF HDY FIAT T WA ) TART
Tifaes g Fratara wrdrr 7 31 0 fge
qTfF AT TAg T A% w17 A
# a o wrear qErgaow % wfa
tag e qg § Awar g E
T ATHIT A% qq ghesrn & 1
A g % vt v ged € &
WA WG H AT A FAA WA F A
av g% fore g @ fwa A 36 R
FXT IIWIT FAT & o

g wfaferr § ofe a=iT Agew
T B4 ¥ v 9 ot fawr T
s T8d T Friwn & v 19
qrrrd IE warE &y dw, dmre
g T 4T 7 ww A &
W R gt i Ay dary W7 -
&7 g & ar gark vl & oy w9
T & A § oIT A% ugw |
#T mifero oy 2 Ay & 9 w7 o
Z® WIT  wTRfeA wTAT WA
g ¥ 7 drmm & gro AT ¥

agt o @ w1 qfadw wfireer
* weftr wricE o wiwsfat 7
afeifes o frafe fear &ies
& g% fadew wo wrgar g fe wome
¥ wRT W ArT FIET K GAAT
Tt Y & IuH e G oY wafy § Fxw
59 =re %1 oy v o g Py
forn 78R v faeron sga oY /T
TR TITT & AT AT LR A
Gt & fog whr areg S T
gaf gar w7 TR AWM OwEeT
HT ggdm gl odfedt wY & 4 =4
sifirseor qF sorafa® =m 4 5 Y
wagr guT | ¥EtAT § mamar g ule
g X Zw argd ¥ ogmvd @wAT
q5T A TR [AAT FT AR TV
%t A I« swfrere @4l | W
waki & Arq & wroey AgA Warh
fr e we W fear

ot st Wk (9%a9) : TSR
T, W HN AW & PR 9
qR AWy W wEeT waw e T
fag & WSt wWTd g W TR
gy XA |

ArE e T T M E | wiaw
qrét HY XE AW X A HW 25QTHEY
g, W 25 AR feem & am
w v frem @ @y wrd, W
e ¥y ard wird o T v SR
A% ey urd | Ay ogeh awen
fimm & sy wgmd W & e
e fdt wg o€ § vwe ok
) W A% araw, A, WAy



28¢ D.G. Min. of Agri. VAISAKHA 4, 1896 (SAKA) DG. Min. of Agri. 286

N, Tl wur vy forlt sl

TE LR ool s ak Y Fewds
frarr sawt wle A wwar
AN Fuy quelr wwen wgad At §
‘fa® s ag segart aegd
wf a6 wear & fea felt
"W ¥ ¥ WART qEE §T AHAT
»T §vaT § WX wd Afew W
gt ¥ wufafom saw a9 @wQ
gued Wt of | IEE wwA qElr
guar W ag g wwrw W FwET)
awra & wrow Juw Wy o oy
grat g, Tl Wl a|ga Iawy
‘fiewr o awd § wfe a7 Sy
o & ww oW W oEe §
fis wwry Y wwen, i § oAy
X DA FwET ¥ e WA
wwary g awdft g vwwwTe ¥ oy
wwer A sgark WY 8, @G awen
e g1 @ fafr ot gwy
= U ge T o R,
wwa, ¥, v A g W ey
¥ fw ot teb o W TER
A gy @l amemrar o uk
 wwar § frame w1 oW
W foewz & ot wiwd §. FOEd
wieY Ik WA S ¥ qaes
ar R wafe ¥ 4087 Awe fammaz
Py fordt were el o7 wer
1063 § s amTCY ATAW) ¥ T
3024 § 1w st ¥ v sy
ot et @ o § firemae A

¥ urad wreqw ¥ vl ey Y ¥
wraT W E e @ we & e o
Te ¥ R wEX @ sgrd A e
ot s A At o warr §, gl
gy T et § & wwem,
qft faorelt, @ wife Ffy @l
it 915 § wer v § 9E fa
TR T Y Fow T W TR
Irr @t fremae A R § I9w
fay goR TRy W 9 @Y
ArATY WET W WE R 9T
a ¥ drag s w § e gfeeew
& T zavt @it alk AR X
gw fa=r w® A% dfea IaF T
a7 oI OH Wrw wedrd § a7 W
wi fv me & & e §n
w ¢ fomd A g E W
7 T X Taredi g WY %0 A
grer R ag O e & ¥ @
wy mEr W gd e S 8@
s @ awdr g ¥ W e
gmfwmﬁﬁﬁ%ﬁr{m
FRA oW ST @R TEr W
FEA XA ET N a@A W
g AT § v I § 7

14.5¢ .hrs.

{SHRI DINESH CRANDRA GOSWAMI in the
Chair}

TR AT & T UF XY A WY

& ﬂfﬁ st wTor o3 & R
T 7 e § g wiweiw gl
w rra t fedr g ¥ wwrd



287 D.G. 1974-75

[#fr avar o wrd]

g qft Ry
o § afewe & g g9 @E)
Wiy At fros g e
AMAT FeAT FX @Iy w9 A
o OF @ 9T 500 THET A AT
ST v 2 gufy moET § SweEr
wwar fewe @r @, AW ueEnz
FET AT [YATE FET— FE D
T § afe sgm Faifem a8
Forar @y W g e
g fram & o 1 T wfa =9
500 TWT AGA FTAT IEHT F FIT
F e L1 TEE E IAH Q%
dwdw g & wgw fr oS
T ¥ @ TR & wieean & aweni
o1 hEET S qg Y I & o
TF HATAT WG 9L ARA 4G € @Y
& J9% gRC agen v § afew
formaY & el Y gewr w8 4
W & § w9 sivel B @
WG, ST W AT AT Y FrET W
T fwd far g fe wiem
e v @) 23 & wirc awt o
@ g gy & ww ¥ 4y
AT w1 72 fom & wfas ¥ ufas

wi yfa A faw @ o
wad d ak

1554 hrs,

forad ot gt forelt ey 7 &
Tfes wed} ¥ 612 @ forfrs
¥ § g a7 A faay @y Form & wiferss
A wfus faorelt &1 ) o i e
W "W 9w

APRIL 24, 1974

D.G. 19714-715 288

w@avr gt fe o
g A g rr Y war e
THEF qE AT ST T W AT
savr weft o Ao agrge Wt &
w7 s o feart” &v av fewy
R Y frg sl SFi X O
1T 99 GFe Hanw ag W ey o fr
qerg ¥ oF fawr A gvarw w0
afew @ ot g A feow ol
o g QW P At fe e
i ara @ 0§ @vwen € wfY, g
A Iare wwar § ot et a
T ot &1 afew S e
w97 §y sy famr AT g WSO
¥, gd ¥ A W T P
2 wt fmmegw § Svaw v
NN RN A T Y
T 5o mgEm fawar ) e
arr ot afigl wror o ow oA Wy
s At gy arar

R & a0 W PET QYT w7
FHE BN IUA STHTT R wdr
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avfr & fat 1 Iwer it g qe
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W LT WET T | GO W
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gfy gfad e &) W wfy S
T D@ wmay Sw
& a7 Al wfw wr gfew
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TET 3 ATE WA fIr gy
7 W TTLAL R IAAT A AY Ry
e or=r7 qaeg o gwedt afy feafa

FARIRE LR R A S & 131 |

Tapfre grugrag T

T AL H AT § 3 FATE AT

LRI ETI g

SHRI S. N. SINGH DEO (Bankura):
Mr. Chairman, Sir, I rise to support
the Demands for Grants as have been
placed before the House by the hon,
Minister. It ig needless for me to 8ay
that agriculture is the backbone of
our nation as 70 per cent of our
population is dependent on agricul-
ture for their living. So, if we want
to make any progress or developmen{
in our mnational life, then agriculture
should be given first priority compared
to any other subject.

But I am sorry to note that the out-
lay on agriculture has been reduced.
If we take into account the compara-
tive figures of the total plan outlay,
we will find that in the fouth Plan
while 35 per cent was set apart for
agriculture, now, in the fifth five year
Plan, it has been reduced to 33 per
cent. This should not have been done.
In the fifth Plan, more funds should
have been allocated for the develop-
ment of agriculture, because we have
seen how our Green Revolution of
which we boast so much, has gradually
faded out as a result of two consecu-
tive droughts followed by floods in
some of our States. And now wears
facing a grim situation due to acute
shortage of food in our country. Now
We have reached such a situation that
if we cannot feed our evergrowing
population. and if we cannot grow
more., then we will have to starve.

MR. CHAIRMAN: Mr. Singh Deo,
you are mot audible to the interpre-
ters. So, please come forward and
speak.
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SHRI S. N. SINGH DEO: So, if we
want to avoid such an ugly situation,
then proper and adequate arrange-
ments should be made for the aug-
mentation of food in our country. But
1 am sorry I do not find any proper
<o-ordination between one department
of Government with the other. I do
not know how the desired target of
food production could ever be achieved
under euch circumstances.

Smee the time allowed to me is
very short, I will confine myself to
the problems of agriculture in West
Bengal and also the food situation
there. You know as a result of parti-
tien of Bengal and the formation of
Bast Pakistan now Bangladesh thé
total area of West Bengal has been
reducegd to one-third. Over and above,
nearly a crores of people from East
Pakistan, now bangladesh, have come
here and permanently settled down
in our State of West Bengal. Besides
this, about one-third of its total agri-
cultural land is now devoted to the
growing of jute and tea which are
both big foreign exchange earning
fteme for our country. All these fac-
tors have resulted in reducing our
Btate into a deficit State so far as
food and agriculture is concerned. I
therefore request the hon. Minister
ot Agriculture to take note of all these
tactors gnd provide more food and
funds for the agricultural develop-
ment of our State and make it self-
sufficient in food.

Coming to the problem of food and
agriculture in the two districts of
Purulia and Bankura from where 1
actually come, I might say that these
two districts are chronic drought-
affected areas and are mostly inhabit-
eq by poor peasants and labourers.
Whenever there is irregular or less
rainfall the poor people are in grave
distregs, They are to depend on
gratuitous rellef and test relief by the
Government for which every year
crores of rupees are spent to provied
them with temporary work for their
living. But it is not a healthy practice.
I am sorry that in spite of our repeat-
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ed requests, nothing of a permanent
nature has been done to solve this
problem thcre.

In this conection, 1 might suggest
that there are 1numerable rivulets
and ‘nallas’ in this area, and if em-
barkments are constructed over them
and ranwater is collected for irriga-
tion purposes then the food problem
could be solevd to some extent. Tanks
and wells should be dug both for
irrigation and drinking purposes in
the villages.

Ove: and above this, the method of
dry cultivation should be introduced
in this area as we find in some parts
of South India, epecialy in Andhra
Pradesh. 1 would request our hon.
Minister of Agriculutre to open dry-
tarming research stations at Purulia
and Bankura so that the local people
of this area take up such scientific
methods of dry farming cultivation in
those areass. But until and wunless
such develoment programmes and
dry-farming methods of cultivation
are actually taken up, I would request
the Central Government {o give more
food and funds so that the poor and the
helpless people of these chronically
drought-affected districts could be
saved.

Mr. Chairman, 8ir, you would
not believe that thousands of people
are living below the poverty line, and
they have been compelled to take
grass-roots and leaves of trees to
eatisty their hunger anyhow. I wuold
therefore, request our Minister of Ag-
riculture to take a serious view of
the situstion there and take all the
necessary steps so that the poor and
the helpless people in those areas are
saved from starvation.

With these words, I support the De-
mands for Grants presented to the
House.

st frastec s ames (i)
garfy Wi, F are W g
v § fr wiw & R AR @ Qe
L1
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I 9@ ¥ s faay &

“Please refer to your letter dated
the 5th April, 197¢ regarding the
damage caused by hailstorm in cer-
tain areag in Bihar. Bihar Govern-
ment has reporteq that some areas
in the districts of Sitamari and
Motihari were affected by hailstorm
towards the end of March 1974. The
State Government has made neces-
sary arrangements to deal with the
situation and has already placed
adequate funds at the disposal of
the local officers for rendering im-
mediate relief. Execution of hard
manual labour schemes distribution
of house building grant and other
relief measures such as funds for
advance for taccavi loans etc. are
alto being undertaken in the
affecteq areas.
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[ qreg smwr GiEE] frat & fgarer & farweft § fem e &
Reasonable quantities of food- &% §HIT 9T 9 4 T¥ W 4. 50

grains have been made available to
the State Government from the
Central pool. *

My Mmstry has, however, forward-
ed a copy of your letter to the State
Government.

W @ ¥ arg s qzAT @ R AR oY
qar Y fired Y forem, S wfa o=im
e qaaae & ww & &, Afew 2=
AT AT a&E-& O 99 7@
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arqear 3¢ | @ F it a7 Sfe
¥ g7 @ig w7 gy argvn s gfaag
XA it aqfa e w7 )

# od urerw ¥ weE AEEw W
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ATy 1 g, TORTT ST faacor A g
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foy wrqr e & T vy fagre et
FOU 209 15 WL 10T
it gowen § 7@ & fad 500 IAT
B A arreay 3 frad g7 ww & W
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(Interruptions)
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15 stferorer qeité A o ara § 3w
¥ At o & go wgm T f ) &
fagre ¥ = W & s g orgt o W
T w1 i oy @ oy feard ey
g fom wwg Ay 7 andr ol o
Tga & wr W A f R ogew
areqw ¥ wgh Ty faw w¥w b
T aeeis F qrg g qear §

it Ay F S A § A Ay ag
afy § fF g o= woA da ¥ o Far
dm ga SRt vy §froawd

MR CHAIRMAN. 1 have not given
my permission to anyone. Nothing
will go on record Mr N P, Yadav,

you will please resume your seat

Shri R. P Yadav
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qrfl X 1 7 ¥ I§ B I9N 9 FT =
Yrg) wwaw cam i e
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w1 oo fred ¥ gfaur g foray @
Y &1 s FT A% AfeT v waw
w5 Y AYAT FLCE AT IT N v
fororar o & 1 oF & fraw oF wiew
e afy fral F ot @ anft
arx § @ wfuwfel  dv wrfal
& w9aa Sem wmw frear S
2 oforreaes & &Y # woAT WA
gl W awy § 1 T oA Al
foerar & f5 aoly @y # fawfaa o<
v 1ag Ay ¥ fr el WY,
whEt A, gt A agr v FAR.T
ot F FR B g W 9y ofa
agmar fax wd g et ¥ @Y
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I FoHF |

& Wt & @ & g qaww A
R FT FGT FIAT Z

SARDAR SWARAN SINGH SOKHI1
(Jamshedpur): Mr. Chairman, I rise
to support the Demands of the Mini-
stry of Agriculture. I have no doubt
that the price rise of foodgrains and
defective distribution system are the
root causes of the present riots in
various parts of the country, specially
in Bihar. So, immediate steps should
be taken to tome up the food control
and distribution machinery in the
whole country. The officials of the
Food Corporation of India and the
Government depots and stores take
high-handed action and they do not
bother about distribution. I come
from Jamshedpur where FCI has got
a godown. Whenever we are short of
foodgrains they wait till they get
sanction from Delhi and Ranchi, which
sometimes takes as much as 15 days,
even when an SOS ig sent. This
should be looked into by the Agricul-
ture Minister

Singhbhum and Jamshedpur are
deficlt areas in Bihar, so far as food-
grains are concerned. The Central
Government dump their foodgrains in
Patna in the godowns of the FCI and
it takes two to three months for the
foodgraing to reach Jamshedpur and
Ranchi. Steps should be taken to
expedite the movement of foodgrains
already there and there should be
direct supply to the big cities which
are now depending on the Centre for
foodgrains.

Coming to corruption, I was more
shocked than surprised to read a re-
port in the papers that the Maharash-
tra Government had to bribe the FCI
officials to get the release of foodgains
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to Maharashtira. This was stated by
Shri Shinde, Minister of Agriculutre
and Food, in Rajasthan, I hope the
Minister will ensure that such things
do not take place. -

In 1872 the hon. Minister, Shri
Shinde, announceq in this .august
House that by 1973 we would be sur-
plus in foodgrains and we would even
export foodgrains, and the USA Aid
through PL 480 was suspended. The
tesult is that we have now to depend
on other countries. In future, such
statements should not be made on the
advice of the bureaucrats.

The farmers should be exempted
from agricutlural income-tax. 1
would like to know what steps the
Government propose to take against
hoarders and blackmarketeers. The
Government should amend the Food
Control Act and those who contravene
the Act should be awarded life gen-
tence, if not death penalty. Govern-
ment should not simply blame drought,
flood and other natural calamities for
shortfall in production. They should
make alternative arrangements so that
the impact of these calamities would
not he much, We should not export
foodgrains out of India, as long ag we
are short of food-grains.

Now the tribal and backward aress
of Bihar are being neglected The
tarmers are not given any guidance
in agriculture, Nor are there any
schemes of minor irrigation in Jam-
shedpur or Singhbhum, If the pro-
jects of construction of damg In
suvarnrekha river, already sanctioned,
are taken up, it can irrigate thousands
of acres of land in Bihar, Bengal and
Origsa. So, the construction of dams
should be taken up without delay.

The water pump sets supplied to the
farmers are of an inferior quality.
The departmental officers why pur-
chased them should be proceeded with
for corrupt practices
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The aid given to the farmers for
the purchase of bullocks, cows end
buftaloes do not reach them in
fuil. Instead of money, they should
be given bullocks and cows to avoid
corrupt practices of the officers.

Lastly, I suggest that the Govern-
ment should introduce twg types o0f
farms, judt like in the Soviet Union,
State Farms and Collective Farms.
This will improve the production of
foodgraine. The sooner the better.
Qur vast country will not prosper
only with industrial progrese if it is
not backeg by the agricultural gsur-
plus. 48

With these suggestions, 1 heartily
support the Demands for Grants of
the Ministry of Agriculutre.
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MR, CHAIRMAN: Shri Barupa} Ji,
you are a very senlor and sober Mem-
ber. You have thrown that bundle,
1 think, 1n & moment of excitement. I
hope you will apologise ot the House
for that.
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MR. CHAIRMAN: I request you to
apologise. You have, of course, done
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DR. H. P, SHARMA: (Alwar): Sir,

it you see the record, he has already
said ‘Sorry’. I suppose that would do.

MR. CHAIRMAN: The thing that he
thas done is not a contempt as he hag
felt exercised because of the people
of his constituency. I quite appreci-
ate it. As he said ‘sorry’ I think the
Members will take no notice of it
Mr. Barupal, you will please continue.
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Q&% | W § G ag T o o
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e § fs o %) wan @, 9 A
A ¥ fag wor frd, 9 A ar e
o g o Fed—aft wre ¥ gY w1E
AEY XA &Y T FT Y AT FEAT AT
@ ® W, 3w w1 2 o FoeeA-
ey e @

T o) & A1g & T owA™g Ay
w1 fadw wrAv B

ot aw wx yrm (W) : gwmfa
oY, 2 AREAT, 1952 T To FAHI AT
s A AT § oF 9F ST ar |,

sit ywew feg—-wtey (maTe)
1852 § = 1.8 74

sit gm e N T §, 1958
N1 W & a8 W ¥ anptrr e
araAeiy w1 e Ak ferge & G
fear ®1= wrar o g9 anpfaw faem
oA fggem w1 ow @ L
T %71 79 gt dur FAw ATy F4-
[Tt 93 '¥ @ 8, A 21 gfa
¥ wirq %1 gefafredaT v w9 AT
¥ xw W T IATY WTEAT g | A
e & W faera q, ¥@ w1 W afomrw
frR@t—waM s 81 &
Hrwrfew et @ & o &, T
T Wy arey Al § 1 W { v
% 1965 ¥1 821 femr §, 1965 ¥
Twd &4 §, o a9 § W I F
aff go—wt .. (wrwaw) . ..
figmew wdw ¥ 1965 ¥ wAw . ..

ot drom foy (4) : fprrew
LR (R B
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Wt §w wx wm o agr A 1965
forers §—av dY ag ¥21 7o § AT AW
A s A E L K W & gwmr
o WY w1 wrwd e e o

W ato dto W (FATY) :
wutew § 1968 ¥ FT ¥ )

st gw Wy Tm AR NS B e
AN AT G TR L W
auEifaE AR 9T WY T9AT @
BRI FTIRIAN[ @I
7T Tawadez wfEeY o 3 & §AA
TR @ g A A Y A §
T ¥ oW Wi aw T L IR
T T T FW@ ME 7 S
qret & A8 & & 2w wT T FTH gy
e agt oy P R E, ™y sy
s ¢ 7 o A e AW & wa
T A A i g & AR A
&t &, 77 Foad o 38— forad @~

“The mobilisation of local resour-
ces through taxation by the Pan-

chayat: Ra) institutions on their
own effort, has been on increase”

o7 F T AHST T A fGeEq Ay w@v
T TAEAL # §B T wnatew ae 9w
WENFTARN ST IETE, o
qE y IA &3 & 1 N ae9w g AgEr
ot & 97wy feaiE faly Y @1 SRR
&g a1 5 & % g1u W F v arqfe
*1 wEaTE T faa S, T s e
RN &0 T T FY qIAT W A AR
frog figem A g, & fagem &Y
e g | dfeR ¥ aTd senfae
o g™ §) ok v gy foe
faar §— -

“There has been a steady fall in
voluntary contributions mainly due
to the fall in the Government ex-
penditure on community works and
amenities.
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It was Rs. 4.5 crores, during 1968«
67, Rs. 2 crores during 1967-68, Ra.
22 crores during 1988-69, Rs. 1.8
«crores during 1969-70 and Rs. 2.2
«crores during 1970-71.”

wifaT arg ¥ 17 wazfas fawm
qyraray ®1 §q FAT TAT F—gAfA
f& w17 7 ¥ A 9T WEAL W W
war @1 & qaTr g fv e gart yary
aEH ¥ w1y w@i g W@ &
F ag woAt felt & wre fawary
w7 7§ § I & qhaw faws @ R,
&w9 A v vay ¢, Afew 37 gfew
& & g & #97 FQ@ £, 9T % 957 AT
FR Y, ST AFWMI AL ? AIY-
wifgs fawme & e 2w #) 39 fr A,
o % Farwrer Y Y weqAT Y T A—
WA YA YV Y W T Ay
qifszs wrgre # drrar wwk
afgrraEs TA@IY TIF WEF I
g g Id frra get a4 79 -
# zx fraE ey ar 1 & q@ 1 AT
%t & A 7 § fr ag afger
qAEF W FM FW@ § ) U§ [IF
A ¥t TN E E? W o
g # et g ? Wiag @w
@ Tyr AT W wow wiw A1 § 4 wive
& wrn g § B g g e
ot o oft werwmroy Rgar A 1065 W
arpzfaw fawre s ot oy Twr o
Iawt ¥q1 Adray gy ?

17.08 krs.

TRE MINISTER OF AGRICUL-
TURE (SHRI ¥. A, AHMED): Sir,
during the last three days, a large
number of members have perticipat-
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ed in the discussion on the Demands
of my Ministry. I know that mmmy
more members are anxious to parti-
cipate in this discussion. That only
shows to what extent importance is
attached to agriculture and the allied
subjects in this House, 1 am very
grateful to those hon, Members for
the many valuable suggestions and ob-
servations which they have made in
the course of this discusgion. But,
before I go to the various matters
which have been raised in the course
of this debate, I would like to point
out that I have been relieved of my
task to a great extent because of the
valuable intervention made by my two
colleagues, who have very effectively
and 1n detail dealt with many of the
points which have been raised by the
hon. Members.

So far as the performance of the
Agriculture Minstry 1s concerned,
there have been doubts in the minds
of the people that during the past
few years no such development, no
such progress and no such effective
steps have been taken of which the
Ministry or the Department can be
proud of I do not for the moment
take the stand that all that has been
done 'was right, that no mistakes
were made and that there is nothing
more to be done, so far as the pro-
gramme of production and the deve-
lopment in various fields of agricul-
ture are concerned. But I would like
to point out that those people who
make these allegations that nothing
has been done in the past few years
are completely blind to the facts and
figures.

If we look to the production of
foodgrains, we will find that even in
the Fourth Plan, when we had two
very bad drought years, our average
production was much more than the
average production of the Third Plam.
I would not like to quote the figures
which have already bsen mentionsd
by Shri Shinde...

SHRI P. M. MERHTA (Bhawnagar):
W:d do not want figures; we want
food,
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SHRI F A ARMED: ... but 1
would lke to poin$ out that so far
as even the worst year of the Fourth
Plan is concerned, we had a produc-
tion of about 95 million tonnes last
X:unr, which was the highest figure

ing the Third Plan period.

My hon. friend said, “We want food;
we do not want figures” I would
like to point out that even what pro-
duction we have in our country is
sufficient to go round to ail the peo-
ple . .. (Interruptions) For the dis-
appearance of foodgrains it is not the
Agnriculture Ministry which is respon-
sible but it is the hon., Members on
the opposite side....(Interruptions).

SHRI PILOO MODY (Godhra): I
want to find out whether he was
blaming the C.P.I, who pushed him
to teke over wholesale trade in wheat
v (Interruptions)

SHRI F. A. AHMED: Whatever
suits the hon. Member, he may say.
He can also take that remark. That
is also meant for him.

SHRI PILOO MODY: 1 don’t take
foodgrains.

SHRI F. A. AHMED: 1 am very
glad to hear it.

PROF. MADHU DANDAVATE

(Rajapur):If you make the Opposi-
tion responsible for hoarding and
black-marketing, that is not a proper
statement. . . . (Interruptions).

ot vm v wal e fafres
g Mg e feegw an § fo it
w Al X gy av fear & IR
famrs e Wi A wead § v
TR Rt ak § ? wam e
Rz vy W & Ay yeow Wi
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dur wort wigh § fs fedndy o Wy
aw o § wafs e § & woR
S WY foarn wgd £

SHRI F. A, AHMED: When the hon.
Members had their say, not for a
moment I disturbed them, But when
1 am saying something, I do not see
any reason, any justification, why
they should not listen to me.

What I was trying to point out was
that if 1t had not been for the fact
that, on the one hand, they were ask-
ing the producers not to part with
grains and, on the other hand, they
were asking others to encourage hoard-
ing, etc. there would have been no
shortage. Therefore, what I was say-
ing was, if we take into consideration
what we have been producing during
the past few years, whet production
of foodgrains we have in our country
18 sufficient to go round to all the
people provided two or three things
are acceptled,

Firstly, it has to be admitted that
there is inequality in production in
different parts of the country. There
are some States which are surplus
States and there are other States
which are deficit States so fa: as pro-
duction is concerned. About the States
which are surplus, there has been an
anxiety on the part of those sur-
plus States not to part with the sur-
pPlus which they have in their own
areas so that it may be taken to de-
ficit areas. That is one aspect which
has to be taken into consideration.

SHRI SHYAMNANDAN MISHRA

(Begusarai): Is it that Opposition
parties are ruling in the various
States? Is hoarding also because of

the opposition?

SHRI PILOO MODY: Will you
please tell us as to what was the per
capita production in the Third Plan
and what was the per capita produc-
tion in the Fourth Plan.



347 DG. 197475

SHRI F, A, AHMED: 1| have given
the figures. Even with the present
rate of production, the hon. Membe:
will see that even if we give 150 kg
rer capita per year, the food produc-
tion which we are producing today is
sufficient to go round in the country.
1t is unfortunate that to-day the pro-
duction is not uniform, all over the
country and it is because of this in-
equitable distribution in production
that there is some sort of an imbalan-
ce in the country which has taken
ilace during the past few years ..

SHRI PILOO MODY: But where is
ail the food going?

SHRI DARBARA SINGH (Hochiar-
yur): To Mr, Piloo Mody.

SHRI F. A. ALIIMED, The hon, Mem-
ber 1 100f of the fut as Lo where
all the food is going.

SHRI PILOO MODY: I do not mind
his cracking a joke about my size 1
never objected to it, But I am ask-
ing a serious question as to where all
this food is poing. 1f the Minister
mointains that it is all due to hoard-
ing, then first of all you should know
what a hoarder is. Hoarder is a per-
son who goes on hoarding. But no-
body can go on hoarding, he has to
unload sooner or later. Where has it
all gone?

SHRI A. K. M ISHAQUE (Basir-
hat)- It has gone underground.

SHRI PILOO MODY: If the per
capita consumption is sufficient, as
you say, then where has all the food
gcne?

SHRI F. A. AHMED: I am sure Mr.
Filoo Mody is not without food any
day. He 1s geiting the food every
day.

SHRI PILOO MODY 1 bave already
tcld you that 1 do not eat your food.

S;: You better talk about somebody
elre,

MR, CHAIRMAN: Then let some-
Jbody else put the guestion.
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MR CHAIRMAN: You first permxt
him to have his say. After he com-
pletes, I will give you a chance. . (In-
terruptions) 1 am on my legs. Why
do you not listen to me? If I permit
questions while the Minister 1s speak-
ing, there will be no end to it, So,
let him complete. After that, if some
clarifications are still required, I will
give you a chance

ot it wif & @ R
¥ FTAT AEAT § | (a4emA)

MR CHAIRMAN: This is very
unfair when I have told you that I
will give you a chance If you still
persist, I shall have to ask the Minis-
ter to continue and I shall not give
you a chance even though I said 1
would give you,

SHRI F, A. AHMED: In the course
of the speeches, some hon. Members
had eapiessed the dissatisfaction that
sufficient provision was not made in
the Fifth Five-Year Plan It was
said that while in the Fourth
Five-Year Plun there was a provision
of about 20.7 per cent of investment,
so0 far as the Fifth Five-Year Plan
is concerned, the investment has been
reduced to about 20.1 per cent of the
entire expenditure which is to be in-
curred during the Fifth Five-Year
Plan. 1 would like to point out that
though it is true that we would have
liked more expenditure so far as agri-
cultural production programmes are
concerned, this matter however has
got to be viewed in the context of
the himitation of resources, in the con-
text of requirements for other very
necessary ftems I would have been
certainly more happier if more per-
centage of allocation had been mude
to the Agriculture Ministry for the
purpose of carrying out its progrim-
mes, But at the same time I would
like to point out that the provision
of Rs. 1672 crores in the Third Plan
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bas been incressed to Rs. 3466 crores
in the Fourth Plan and this has been
now increased to Rs. 7411 crores in
the Fifth Plan. Apart from that the
hon. Members would have seen the
Frovision made for assistance frem
financial institutions and it is hoped
that only for the short-term loans
both from cooperatives and commer-
<ial banks instead of Rs. 725 crores
towards the end of Fourth Plan
(1873-74) now Rs. 1700 crores would
be available by the end of the Fifth
Five-Year Plan,

And so far as medium and long-
term loans are concerned, as against
Rs. 1200 crores of the Fourth Plan,
new Re. 2400 crores would be avail~
atle for medium and long-term loans.

Apart from that hon. Members
wculd no doubt realise that there is
a big investment made so far as de-
velopment of power is concerned, so
far as machinery manufacture with
which Agniculture Ministry is concern-
ed ete, A good investment has bheen
made there as also in the matter of
preduction of fertilisers. If we take
all these factors into consideration we
can see that within the limitations
within which we have got to work,
ibere is enough ronsideration whirh
has been given to Agriculture Minis-
try; somehow or other if we could
manage, we would have welcomed
even a higher allocation; and that
would have yielded much more results.

1 would like to point out that we
have to look to this question of in-
<reased production in the country not
only with regard to production of
food but also with regard to produc-
tion of commercial crops and also
with regard to what invesiment is
made in the shape of various infra-
structure facilities in the country. If
we look to the development of irriga-
tion, particulsrly minor irrigation,
the position is this, We fixed a tar-
et of about 7 million hectares of land;
not only have we achieved the tar-
get, but we have exceeded the tar-
get by one million hectares more.
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Instead of 7 million hectares of land,
we have provided irrigation to 8 mil-
lion hectares of land.

It is true that to-day the irrigation
facilities which we need for our
country are not sufficient so far as
minor irrigation is concerned. We
have taken a policy decision in the
right durection. In the last two years,
we are spending more and more so far
as minor irrigation is concerned.

If we take the percentage of minor,
medium and major irrigations, you
will find that to-day, under the minor
irrigation, the area that has been cov-
ered is nearly 55 per cent while, under
the medium and major irrigations,
the area covered is only 45 per cent.
This fact has also to be taken into
consideration.

Then, some hon. Members have
said that so far as development of ag-
riculture is concerned, the most es-
sential thing is about the implemen-
tation of land reforms. I entirely
agree with the observations that have
been made by them. 1 would Like
to point out that so far as enactments
of laws are concerned, practically,
all the States have enacted the laws
as far as land-ceiling ijs concerned.
Except in the case of Tripura and
Manipur where legisaltion has npot
yet been enacted, in the case of all
other States, Legislation has been en-
acted as has been pointed out by my
colleagues. We have to know the
surplus lands which are made avail-
able. Till to-day, I have not recerved
replies from ali the State. But, of
the States, it appears that the surplus
land likely to be available with them
will be about 37 lakhs acres. I hope
that arrangements will be made by
those States to distribute those lands
to the landless people as early as
possible.

The other day one of the hon. Mem-
bers, I think, Sbri Bhattacharyya,
suggested that the ceiling in so far as
irrigated lands are concerned, should
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be about 25 acres. ] woud like to
point out to him that only the other
day, the Central Land Reforms Com-
mittee went into this question after
receiving various suggestions from the
Btate Governments and various other
bodies. They decided that so far as
ceiling is concerned, for the irrigated
area where we can have two crops or
more, the same should be between ten
to eighteen acres; so far as lands
where we have irrigation for one crop
only, the ceiling should be 27 acres.
So far as the unirrigated land is con-
cerned, the ceiling should be within
54 acres. After taking into considera-
tion informations received, it seems
that about 37 lakhs of acres of land
is likely to be surplus. The question
put to me was: how much of the lands
would be found to be surplus that
would be available, If we accept the
suggestion made by Shri Bhatta-
charyya, I can tell him that so far
as we are concerned, we have no
basis on which we can give pur assess-
ment. Whatever figures we have
gat, we have to depend on State Gov-
ernments. 1 hope that they will take
our advice into consideration and ex-
pedite the matter as early as possible
so that the laws may be implemented
and the benefit of giving lands to the
landless pecple may be implemented
as early as possible. I would how-
ever like to point out one thing.
Having regard to the lands which
have become surplus, the hon, Mem-
bers must realise whether the distri-
bution of the surplus land will satisty
the requirements of all the landless
people in our country. Perhaps, the
hon. Members have no idea so far as
landless labourers are concerned. In
our country, their number will not be
less than 47 million. I do not know
whether, to-day, we have sufficient
surplus lands in order to distribute
them to these people.

Some of my hon. friends have sug-
gested very rightly that in the matter
of distribution of land, we should
take every care go far as Scheduled
Caster and Scheduled Tribes people
are concerned and we should see they
are given adequate land for the pur-
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pose of earning their livelihood so that
it may be poasible for them to have
proper existence in those hilly and!
backward areas. That is the instrue-
tion which has been conveyed to all the
State Governments and I have no
doubt that this instruction will be car-
ried out. In the matter of distribut-
ing land they will give first preference
to such landless people who are Sche-
duled Castes and Scheduled Tribes
and they are economic holdings so that
it may be possible for them to have a
suitable existence. As regards gov-
ernment land also we shall take it up
with the State Governments that it
should be distributed as early as pos-
sible.

Another important point to wkhich
my hon. friend Shri Bhattacharyya
made some observations was that
nearly 10 per cent of the farmers ope-
rate on two-third of the agriculiural
land and nearly 50 per cent of the pro-
duction is under their influence. I do
not know wherefrom he has got those
figures. I would like to have source
from which he has collected the same.
So far as we are concerned we aie
having agricultural census in 1970-71
which is still in the course of prepa-
ration and after the figures from the
census are available it will be possi-
able to indicate what number of people
and what category of people are hold-
ing what area of land.

Then the question was raised about
the credit facilities, A large number
of Members made observations that so
far as credit facilities are concerned
they were not adequate and particu-
larly so far as the small and marginal
farmers were concerned they wete
not getting the necessary assistance
from the financial institutions or the
commercial banks. May I, fizst of all,
inform the hon. Members that so far
as the credit facilities are concerned
1 have already indicated the figures
which have to be provided both through
the cooperatives and commercial banks
as a short-term, medium term and
long-ferm loan and 1 hope that these
erwedit institutions will pay their part
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properly and see that these facilities
are provided to the cultivators as
early as possible. The ection taken
by various institutions is under con-
{inuous review and 1 am taking up
the matter from time to time with
the Finance Ministry to see that the
policy laid down in this respect is
fully implemented by these credit
institutions. I would like to point out
one thing that we have indicated to
these institutions that o far our
policy is that it has to be production
oriented, that is, credit has to be
provided to the people not on any
other basis except on the basis that
whatever programme comes before
them they should examine whether it
ig production oriented or not. If it is
production oriented then they have to
see particularly so far as the small
farmer and the weaker sections are
concerned that they are not troubled
with the requirements of mortgaging
their land or providing any security.
We have said for loans upto two to
three thousand they need not ask for
any secu-ity. They should straight-
away give these loans without the
insistence of mortgage and security.

We have also said that so far as the
small iarmerg and other weaker sec-
tions are toncerncd, they should also
fix lower margin and longer payment
schedule ete. so that it may be possi-
ble for them to return these loans
without any difficulty.

Therefore, I would like to point out
that all the¢ measures which we have
undertaken whether in the direction
of irrigation or in the direction of
providing credit facilities, are mea-
sureg which will help in increased
production in our country, whether it
be of foodgrains or of other commer-
cial crops,

But [ would like to puint out that
there I8 a constraint so far as ferti-
liser is concerned. During the past
few years we have noticed that the
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requirement of fertilisers is increas-
ing beyond our capacity to meet it.
For 1973-74, our capacity to produce

indigenous fertilisers was 22 lakh
tornes. But unfortunately, in spite of
our effort, for varioug reasons such

as power shortage, labour strikes gnd
various other things, our production
of both kinds of fertilisers, nitrogen-
ous as well as phosphatic, was not
'more than 13 lakh tonnes. Therefore,
while we have a capacity of about 22
lakh tonnes, we could get only about
13 lakh tonnes of fertilisers,

In regard to the fertilisers to be
imported from outside, at the 1last
moment, the contract had 10 be can-
celled even though we had increased
the price and given them more price
than what had initially been agreed
upon. Because of the West Asian
crisis, they were not able to manu-
facture fertilisers in their own coun-
try and because of this difficulty they
were not able to keep up the contract,
and therefore, we were not in a posi-
tion to meet the requirement of the
rabi crop during this vear, with the
result that our crop has been affected
thereby.

So far as kharif is concerned, T
would like to point out that in spite
of this difficulty, we have somehow or
other been able to make arrange-
'‘ments so far as the requirement for
the kharif crop is  concerned. The
States had asked for 44 lakh tonnes of
fertilisers only for the kharif crop.
We went into the figures and after
vaamuning the requirements of every
State on the basis of their previous
performance and on the basis of their
production with high-yielding varie-
ties and other varieties, we have been
able to make arrangements, But we
are still on the look-out and we are
still making an effort to see how tn
rmake up the requirement gso far as
the rabi of 1974.75 is concerned.

In this connection. a question was
raised by my hon. friend from Andhra
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Pradesh that we gave them inadeguate
quantity of fertilisers. I would lke
to point that there 1s a misgiving in
the minds of certain people that we
are not being fair to some of the
States and to some States we give a
higher quantity of fertilisers than is
necessary. What we are doing is this.
Formerly, we used to distribute ferti-
lisers for the kharif crop on the basis
of 17 per cent increase over what we
had given last year, and in the case
of rabi an increase of 22 per cent over
what we had given last year. But
now we have changed that pattern.
Now, we take into consideration the
quantity consumed by every State
and the production programme given
by each state and on that basis we
calculate the quantity required for
cvery State and make the allocation
out of what is available to us, and on
that basis, we distribute the fertilisers.
The Minister from Andhra Pradesh
had come and pointed out some mis-
take. Unfortunately. the mistake was
not on the part of the Central Gov-
ernment but it was on the part of
the State Government because they
had indicated that the area under the
high vielding variety was only 7 lakh
acies but later on he said that the
area was 13 lakh acres. We verified
and tound that it was a bona fide
mistake, and we have given them a
fuither increase: about 10,000 tonnes
more fertiliser jhas been given to
Andhra Pradesh, and 1 hope that it

will be possible for them to meet
their requirement with this.
SHRI K. SURYANARAYANA

(Eluru): Can you not link it up with
procurement at the farmers’ level and
at the State level?

SHRI B. V. NAIK: Why not link it
up with effective demand?

SHRI F. A, AHMED: So far as
distribution of fertiliser is concerned.
as hon members are aware, 1 have
contrnl over fertiliser which is the
Pool fertiliser which is imported from
foreign countries. 1 have laid down
as a policy that the entire quantity
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will be given out of that quota to the
State Governments and the State
Governments have been instructed to
distribute it through co-operative
societies. So far as fertiliser which is
produced in the country is concerned.
I took up this matter with the Minis-
try of Petroleum and Chemicals and
they have agreed that 50 per cent of
the indigenously manufactured ferti-
liser will also be given to the States
for distribution throug the co-operative
societies, but the other 50 per cent
will have to be distributed through
individuals.

AN HON. MEMBER: Why?

SHRI K. SURYANARAYANA: The
Ministry of Petroleum and Chemicals
1s not the producer of food. You are
responsible to the House for food
production.

SHRL F. A. AHMED: They say they
ale in a difficulty because under the
terms on which these units were set
up, vne of the conditions was that this
will also have to be distributed through
individuals. The Ministry is looking
into the matter ang will see 1o what
exient they can have this changed so
that it may be possible for them to
see that this is also distributed through
co-operatives (Interruptions).

SHRI K. SURYANARAYANA: You
have changed the Constitution ..

MR. CHAIRMAN; 1 have not per-
miited any questions now. If you
have any question, I will permit you
later on.

SHRI F. A. AHMED: I think it
will be better for hon, memberg to
raise this question when my colleague,
the Minister of Petroleum and Chemi-
cals, ig here. They can persuade him
to have this 50 per cent also distribu~
ted through co-operatives (Interrup-
tions,.

AN HON. MEMBER: Yes are a
Cabinet Minister. You should do it.

SHRI F. A. AHMED: Ag for the
other question which some hon. mem-
bers raised that it should be linked
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up with procurement, this is for the
State ‘Governments to manage. U
they can manage it, I have no objec-
tion.

SHRI BHOGENDRA JHA (Ja-
nagar) The whole salers can n.anage
it. Why not hand over the country to
them?

SHRI F A. AHMED; No question of
wholesalers,

SHR] S. M. BANERJEE (Kanpur):
Foad has been handed over to the
wholesalers and Agriculture to  the
State Mimstries  Why not dissolve
the Ministry?

SHR) F. A AHMED: I would like
to pomt out that in spite of these
difficullies we a;e malking an effort.
But we have to depend to a certamn
extent on the vagaries of the weather.
We have to depend also on circums-
tancegs which aie not within our con-
trol But I can say that if nothing
goes very seriously wrong, we are 1n
the right direction of having increas-
ed production in the country; given
good weather, good ‘monsoon, it was
possible for us to have a very good
khariff crop Whatever target we
had fixed had almost been achieved
1 have no doubi that so far as the
rab! crop 1s concerned, in spite of
these Aifficulties, we shall be very
near the traget which . have fixed
But after two bad years, one after the
other particularly when our previous
huffer stock had peen exhausted, there
have been difficulties sg far as avafl-
ability of foodgrains in the country is
concerned But let ug hope that we
hive a good monsoon next time and
also one or two good rah crops and
then that will help us out of our
difficulties,

Now, some hon. Members have
raired the gquestion ahout the crash
scheme for rural gmployment. An hon
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Members are aware, this scheme was
tuken up in tne year 1971, and it was
a three-year scheme. The idea was
that through this scheme employment
in the rural areas should be generated
and at least employment should be
provided to mbout 1,000 people in
every district. Also, the idea was
that 1in that process some infra-struc-
ture should be created in the rural
areas mm the direction of construction
of roads minor irrigation, and Sso
forth Hon Members have 1nsisted
that thus crash scheme for unemploy -
ment should be continued, but as it
was 2 fowrth five year Plan scheme,
a Centrally-sponsored scheme that 1s
not proposed to be continue during
the fifth Plan. The reason is  that
under the Plan, they are providing
Rs 500 ciores for the construction of
rural roads Therefore, they say that
when a provision is being made for a
programme like the drought prone
area programme, dry area programme
construction of rural roads programme
and also the minimum need-based
programme, there ig no necessity for
extending this programme, That diffi-
culty is there, and so this scheme will
not be continued in the fifth five year
Plan period.

So far as the drought-prone area
programme is concerned, that also
has been taken up in many of our
districis I would like to point out
that last vear, on account of the
limitation on our resources, our expen-
diture on this prog-amme Yaec been
cut down from Rs 100 crores to ebout
Rs 8] crores and that is why theve is
some complaint from some of the
States T think for the next year we
a-e ghil waiting to know what amount
would be available But this is a
verv uveful programme and as <ome
of our areas are areas where vou have
either no rain or scanty rain, it i
desirable that this programme should
alsp be continued but should alsp be
extended so that the difficulty of the
peonle in those areas may be met.
Thiz is so far as agricultural prodluc-
tion is conterned,
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[Shr1 F. A. Ahmed]

I would now lke 1o revert to the
question of food for a while, Though
many Members have not made many
vbservations so far as food is con-
cterned, 1 would lhike to take this
opportunity of removing some doubts
and misgivings which have been
expressed by some of the hon, Mem-
bers It wag gaid that we have not
bzen able to give an adequate price to
the cultivators. First of all, I would
like io point out that before we took
the decimon of fixing the price of
Rs. 105 per quintal for wheat, we had
before us the cost ot production figw es
prepared by the Agricultural Univer-
sities jn Uttar Pradesh and Punjak
and also other figures and on that
basis we thought that the price which
we have fixed covered the cost of
production. Even taking into consi-
deration the fact that this was consi-
dered to be a suitable price in the
year 1970-71 when, at that price, the
cultivator was not able to gell his
wheat to a private grain dealer and
had to come to us to sell it and at
that time he did not get more than
Rs, 65 to Rs. 66 from the grain dealers
—even taking that into consideration
—and adding to that the rise in the
cost since that period to this period
which comes to about 37 per cent or
3% per cent, I personally feel that the
price which has been given so far as
wheat is concerned will not only meet
the cost of production of the cultivator,
but also will give him some incentives,
some profits for the purpose of increas-
ing the production from year to year.
Some Members have said that this
price ig not adequate. I do not know
what the hon. Members want. On the
one hand, those very Membera say
that the price is not adequate. On the
other hand, they are opposed to the
increase in price so far as the ~onsu-
mer 18 concerned. I do not understand
how they can have both the ways. It
the price to the cultivator has to be
increased, because it does not meet the
cost of production, the consumer has
to take the grain at a higher price.

In fact, we are very gratefui to our
farmers in the country for the very
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valuable work which they have been
downg mn increasing our production.
They are our back-bones and there is
nothing that we wull pot do to encour-
age the farmers in our country. We
want that they should be given all the
nececssary assistance and all the neces-
sary help so far as they are concern-
ed. We woulq also ask them that they
should also try not only to take ad-
vantage of the various facilities which
the Government are providing, but
they should also attend to crop mana-
gement A good deal of increase in
production ang increase 1n productivity
dcpends on crop management and that
has been shown by the farmers in vu1y
progressive areas like Punjab, Hary-
ana, Tamil Nadu, Andhra Pradesh etc.
‘Wherever farmers have given personal
attention to crop management, produc-
tivity has increased

Unfortunately, my friend Mr. Mava-
lankar 13 not here, The other day, he
raised a very pertinent question, what
has been the effect of intensive area
development programme which we
have taken up 1n the year 1962 or 1963.
I would like to point out to him that
it 1s tiue that we took up that pro-
gramme to began with under foreign
aid Now, the programme is being
continued in some of the States, and
whatever has been done in some of
those States, I think, 1s something of
which we can be proud of 1 would
mention only one district in Punjab,
that 1s, Ludmana. There, the yield of
wheat has been 38 quintals per hectare,
which 18 even higher than the average
vield in the United States. This has
shown that if they are given an oppor-
tunity, they can surpass the record set
in other countries. Today, our average
yield of wheat is about 13 or 14 quin-
tals If, today, our country, particu-
larly those wheat growing areag lke
Punjab, Haryana, UP, Madhya Pradesh
and Bihar can take up their yield to
about 33 quintals per hectare, you ean
see what production of wheat we can
have in our country. There is no
reason why we should not be able to
do it. During the past few years, we
have almost doubled our wheat pro-
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duction, We are proceeding in that
direction. We are trying to help these

areas by providing facilities for irriga-
tion, by giving them ag much fertiliser
a8 possible, and wherever chemical
fertiliser is not available, we are ask-
;insir them to mix it with organic ferti-

SHRI M RAM GOPAL REDDY
(Ni1zamabad): What gbout the destruc-
tion of forests?

SHRI F. A. AHMED: So far as the
Drice is concerned, we consider that it
13 adequate. While we are trying to
lwip the farmers, I would very atrong-
ly appeal to them that they rhould
help us, help the State Governments,
help the Central Government, by
bringing all therr produce to the
wandis and give them to the Govern-
ruent for the purpose of purchase.

Here I would like to point out that
¥ there is a farmer or producer who
wunts to take oot i pinduce Lo Ma-
haiashtra or West Benga) in order to
£t A higher price, I have no objection
I will not stand 1n his way. But he will
have to take a hicence from me, take
permission from me and give me half
the foodgrains If they really want to
be helpful to the consumers, they can
do that, but they should take permis-
sion from me .. (Interruptions) gan hon
Member has asked a< to who wil] give
the licence The order has to be icsu-
ed by us and the licence has to be
given by the State Government. I
hope the Stale Governments will co-
operative with us in this matter.

So far as the Tamil Nadu Govern-
ment §s concerned. it has raised a very
important matter about the Bill which
it hag sent us for our approval, regard-
ing the Essential Commodities Act.
Since we are ourselves bringing an
Aamendment to the Essential Com-
modities Act, which, we hope to
Place before this House during
tHis session, where we want to
tighten the provisions dealing with
hoardess and so on, I hope that will
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serve the purpose which the Tamil
Nadu Government has in view.

The hon. Member, Shri Swaminathan,
from Tamil Nadu said that he was very
much grieved that we had instructed
the State Governments to remove the
restrictio, on movement of coarse
grains. The hon. Member must realise
that we aie ¢ne country and we must
have an all-India outlook. It ig not
enough for us to think in terms of only
one state.

SHR™ C T. DHANDAPANI (Dhara-
puram): Why this is applied only to
foodgramns? What about water supply?
The Ceniral Government will not in-
terfere there. They interfere only in
the case of food.

SHRI F. A. AHMED: Even though
we may be coming from different parts
of the country, we are all Indians. Sc,
it is necessary for all of us that we
should not do anything which is likely
to endange; or damage the wunity of
Indaa. That 1s one aspect which we
have to keep in mind Whether we
come from Punjab, Haryana, Uttar
Pradesh, Andhra Pradesh or Tamil
Nadu, we should not be parochial. If
we have surplus foodgramns, we should
try to help other States which are de-
fiet. If we do not fuke that view.
then you can realise what difficulties
we can have in our country and how
injurious it capn be to our cause, to our
mnterest and to our integrity. Therefore,
I would make an appeal to Tamil
Nadu. They wanted an assurance from
me, so far as rice is coneerned, whe-
ther I om gning to remove the existing
arrangement of zonal restrictions. 1
will not do anything of the sort But
I would like Tamii Nadu zlso to help
me in that counnection and see that
whatever has been fixeq should be
given to me for the purpose of distri-

bution to other States. I hope, my
hon. friend will convey our senti-
ments. .

SHRI C. T. DHANDAPANT: This is
not the correct approach that he is
making.
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SHRIF A AWMRED" I kiiow tha
Chief Minister, whenever we m
asked for assistance. has given that
assistunte. I Have no dbult hat' what-
evet hay been agreed uport wii be
ultimately” given, Ky him. Now, they
bave a good crop. If they can certainly
give us rive according to an arrange-
ment fixeq upon, that will be helpful
;t;otis for distribution from the Central

There are many other points which
have beep raised by some of the hon.
Members. I would like to point out
one thing that some of the observatjons
that have been made do not really
concern us. They really concern the
State Governments But I would like
to tell the hon, Memberg that we have
taken note of those points and we
shell convey the views of the hon.
Members so that the suggestions are
accepted by the Stite Governments
and 1mplemented ir: f 2 interest of the
country.

Before I conclude, I would like to
point out that there should be no mis-
givings 8o far as our new policy of
take-over 1s concerned I would like
to point out the three main objectives
in our policy which we adopted last
vear and which we have modificd
thie year. What are the three msain
objectives? The first main onbjective
iy that the producer should get a pro~
per price so that he may have the
incentive for increasing production
in our country. The second uvbjective
is that the foodgrains in our country
should be available throughout the
country. The third objective is that
so far as vulnerable sections of our
society are concerned, they must be
supplied with foodgrains at a reason-
able price. These are the main ob-
jectives of our policy.

So far as the procedure is 2oncern-
ed, it is the means, not an end in it-
self, We tried a particular method.
Whatever may be the reason, that
did not help us in meeting these ob-
jectives. Therefore, we are trying anno-
ther procedure. I would like to seek
the cooperation ot the hon, Members
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to see thut these objectives are not
interfered with so that it may be
posgible for us to make foodgraind
available to all the people throughout
the country without much

There was no justification for food-
gains bemng available in one State at
about Rs, 100 or Rs, 105 or Ra. 118
and 1n another State at about Ra, 250
or Rs. 300 a quintal,

I hope, the steps thst we have
taken will enable us to remove the
distortion and make the foodgrains
available to all the people chrough-
out the country. 1 can say this much
that there is no agreement between
grain dealers and ourselves. There is
no understanding or any agreement
whatsoever They have to function
under a hcence under certain restric-
tions, unde; certain terms and condi-
tions, Whenever those conditions
are pot implemented or there is any
breach of those conditions, those h-
cences will be cancelled. And neces«
sary  action will be taken
under the law Therefore, 1 would
like the hon Members to reahise that
to-day we are faced with a difficult
situation and I am sure that 1t is in
the interests of all of us to which-
ever Party we may belong that we
should try to see that these difficulties
are removed as early as possible, I
will seek their co-operation and hope
that they will be able to rise above
their politics so far ag this matter is
concerned and that they will give
their fullest co-operation.

1800 hrs,

SEVERAL HON MEMBERS ROSE—

MR CHAIRMAN: There is no
time left 1 will permit only Shri
Laln Bhai to put a question. I have
promised him. .. (Interruptioms) Shri
Lalji Bhal,

it drenlt we€®. & “wrrn wmen

¥ e w3y 1966 ¥ WATATT
1971 8% P anfienfirdf &t weur'y
. SBRSEN
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i a¢ Wi JORE 3R SR wikmor
& gray war oy §, Wit ww e e
¥ dar aft frw Wk =
afrafedt & oF R o g o
i &Y W AT ITeT e Fear am
o § foa¥ wror dmr § age AW
qT T 2, W1 Al qEET TS A
= fdwd g g ¥ S awd
fo i T Sy W & AW ¥ ag
I qEE A Bgeree A oy ?

SHRI F A AHMED Let the hon.
Mcmber gend it to me 1n writing and
I will forward it to the State Gov-
ernment

MR CHAIRMAN Now, there are
4 number of cut motions 1f the hon
Members agree I will put them all
together to the vote of the House

SHRI BHOGENDRA JHA My cut
motion No 1 may be put to vote
separately

MR CHAIRMAN Now, the ques-
tion 18

“That the demand under the head
‘Department of Agriculture’ be re-
duced to Re 1"

[Failure to umplement the amen-
ded land ceiling laws and distribut-
ing the surplus land among the
landless particularly n the Union
territories (1)}

The Lok Sabha divided:
Division No. 121 118 08 hrs.
AYES

Baneriee, Shri S M
Bhaura Shri B S

Dandavate, Prof Madhu
Dhandapani, Shri C, T.
Goswami, Shrimati Bibha Ghosh
Halder, Shri Krishna Chandra
Huda, Shri Noorul

Jha, Shri Bhogendra

Mehta Shri P M.

Mukherjee, Shri Samar

Pajanor, Shri Aravinda Bala
*Shastri, Shri Ramavatar

NOES

Ahmed, Shi1 F A

Bhanamali Babu Shri
Batupal, Shr1 Panna Lal
Basappa Shr K
Ba~umatari, Shri D
Bhargava Shr1 Basheshwar Nath
Bhatia Shri Raghunandan Lal
Brin Ra; Singh-Kotah, Shr
Chakleshwar Singh, Shri
Chandrakar, Shri Chandulal
Chikkalingaiah Shri K
Daga, Shri M C

Darbara Singh, Shri

Das, Shri Anadi Charan
Dumada Shn L K
Dwived:, Shr1i Nageshwar
Ganesh, Shri K R
Gangadeb, Shn P

Gant Sim T H

Gill, Shiz Mohinder Singh
Gomango Shri Giridhar
Ciopal Shri K

Gotkhinde Shri Annassheb
Clowda Shri Pampan

-

*He voted by mistake from & wrong
accordingly.

geat and later informed the Speaker
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Hari Kishore Singh, Shri
Ishaque. Shri A. K. M.
Jadeja, Shri D, P.

Jha, Shri Chiranjib
Kakodkar, Shri Purushottam
Kamble, Shri T. D.

Kapur, Shri Sat Pal

Karan Singh, Dr.

Kedar Nath Singh, Shri
Kotrashetti, Shri A. K.
Kushok Bakula, Shri
Mahishi, Dr, Sarojini

Mandal, 3hri Jagdish Narain
Mardal, Shri Yamuna Prasad
Mz=znhar, Shri Bhagatram
Maurya. Shri B. P.

Mohsin, Shri F. H.

Murmu, Shri Yogesh Chandrg
Naik, Shri B, V.

Negi, Shri Pratap Singh
QOraon, Shri Kartik

Oraon, Shri Tuna

Painuli Shri Paripoornanand
Pandey, Shri Damodar
Pandey, Shri Krishna Chandra
Pandey, Shri Namsingh Narain
Pandey, Shri R. S.

Paswan, Shri Ram Bhagat
Patnaik, Shri J. B.

Peje. Shri S, L.

Pradhani, Shri K.

qurty, Shri M. S.

Raghu Ramaiah, Shri K.

Rai, Shrimati Sahodrabai

Raj Bahadur, Shri

Ram Dhan, Shri

Rao, Shri P. Ankineedu Prasad
Rathia, Shri Umed Singh
Raut, Shri Bhola

Reddy, Shri M. Ram Gopal
Reddy, Shri P. Ganga
Rohatgi, Shrimati Sushila
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Rudra Pratap Singh, Shri

Sadhu Ram. Shri

Saini, Shri Mulki Raj
Saksena, Prof. S. L,
Samanta, Shri 8. C.
Sankata Prasad, Dr.
Sarkar, Shri Sakti Kumar
Savant, Shri Shankerrao
Shailani. Shri Chandra
Shankaranand, Shri B.
Sharma, Dr. H. P.

Sharma, Shri Nawal Kishore
Shasiri, Siwi Biswanarayan
Shastri, Shri Sheopujan
Shenoy, Shri P. R.

Shinde, Shri Annasaheb P.
Sinha, Shri Dharam Bir
Sohan Lal, Shri T.
Sokhi, Shri Swaran Singh
Surayanarayan, Shri K.
Unnikrishnan, Shri K. P,
Verma, Shri Sukhdeo Prasad
Vikal, Shri Ram Chandra
Virbhadra Singh, Shri
Yadav, Shri N. P.

MR. CHAIRMAN: The result of
the division is:

Ayes: 12; Noes: 91

The motion was negatived.

MR. CHAIRMAN: I will now put
Cut motions Nds. 2, 12 and 15 were
put and negatived

Cut motions Nos, 2, 12 and 15 were
put and negatived,

MR. CHAIRMAN: I will now put
Cut motion No. 16 to the vote of the
House,

Cut motion No, 18 was put ond
negatived:
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SHRI BHOGENDRA JHA: Cut
motion No. 17 may be put separately.

MR CHAIRMAN: As the Lobbies
have already been cleared, T am not
asking tor the clearance of the Lobby
agam, if the House agrees to it

Now th: question s,

‘Thut the demand undey the head

‘Department of Food' be reduced to
Re. 1".

[Failuze to take over entirely
wholeszale trade of all foodgrains
and to p ocure entire market-
able ,urplus through a system
of graded levy to ensure a re-
gular supply at controlled prices
to the weaker sections in rural
arcas nd vulnerable seclions in
urban und 1industrial areas
7]

The Lok Sabha diided,
Division No, 13} [1811 hrs.

AYES
Bancryce Shr1 S M
Bhauta, Shr1 B S
Dandavate, Prof Madhu
Goswami, Shrimati Bibha Ghosh
Falde:, Shis Krishna Chandra
Jha Shi Bhogendia

Mehta Shuu P M

Mukherjee, Shii Samar
*Shastri, Shri Ramavatar

NOES

Ahmed, Shri F A

Banamali Babu, Shn

Baiupal, Shi: Panna Lal
Basappa, Shri K

Bhargava. Shri Basheshwar Nath
Bhatia, Shri Raghunandan Lal

Bri) Raj Singh-Kotah, Shri
Crakicshwar Singh, Shra
Cnandrakar, Shri Chandulal
Ch.llkkalingaiah, Shri K
Daga, Shi1 M, C.

Darbara Singh Shn

Das, Shia Anad: Charan
Dumada, Shr1 L K
Dwived:, Shr Nageshwar
Ganesh, Shn1 K R.
Gangadeb, Shry P

Gnit, Shn T H
Gill, Shr1 Mohinder Singh

Gomango, Shu: Guidhay
Gopal, Shn K
Gotkhinde, Shri Annasaheb

Gov da, Shn Pampan

Hartr Kishore Singh, Shri
Ishaque Shri A KX M
Jade)a Shui D P

Tha Shri Chirannb
Kchondkair, Shri Pulushottam
K- %e, Shu T D

Kapul, Shix Sat Pal

Karan Singh, Dr

Keda: Nath Singh, Shn
Rotrasetts, Shin A K
Kushok Bakula Shii
Malushi, Dr Sarojini
Mandal, Shn Jadish Narain

Mandal, Shn Yamuna Prasad

Manhar, Shr1 Bhagatram

37

et

*He voted by mistake from a wrong seat and later informed the Speaker

accordingly,
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Maurya, Shri B. P.

Mohsin, Shri F, H.

Murmu, 8hri Yopesh Chandra
Negi, Sh;m Pratep Singh
Oraon, Shri Kartik

‘Oraon, Shri Tuna

Painuli, Shri Peripocornanand
Pandey, Shri Damodar
Pandey, Shry Krishna Chandra
Pandey Shri Narsingh Narain
Pandey, Shri R S

Paswan, Shri Ram Bhagat
Patnaik, Shr1 J. B

Peje, Shr1 § L.

Pradhani, Shr1 X

Purty, Shn M §

Raghu Ramawh, Shri K

Ray, Shrimat: Sahodrabai
Ra; Bahadur, Shn

Ram Dhan, Shni

Rao, Shr1 P Ankineedu Prasad
Rathia, Shr1 Umed Singh
Raut, Shr1 Bhola

Reddy, Shr1 M Ram Gopal
Redy, Shr1 P Ganga

Rohatgi, Shrimati Sushila
Rudra Pratap Singh, Shri
Sadhu Ram, Shri

Saiu, Shri Mulk: Raj
Saksena, Prof S L
Samanta Shrt S C

Sankata Prasad, Dr

Sarkar, Shr1 Sakt: Mumar
Savant, Shr1 Shankerrao
Shailani, Shri Chandra
Shankaranand, Shri B
Sharma, Dr H P

Sharma Shri Nawal Kishore
Shastri, Shri Biswanarayan
Shastr1 Shri Sheopujan
Shenoy, Shri P R.
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Shinde, Sbri Annseaheb P.
Sinha, Shr1 Dharam Bip
Sohan La), Shri T

Sokhi Shri Swaran Singh
Suryanarayans, Shri K.
Unnikrishnen, Shn X. P,
Verma, Shri Sukhdeo Prasad
Vikal, Shri Ram Chandra
Virbhadra Singh, Shri

Yadav, Shri N P.

MR CHAIRMAN: The result* of
the diision 1s

Ayes: 9, Noes, 89:
The motion was negatived.

MR CHAIRMAN Do you want to
press any other Cut Motion®

SHRI S M BANERJEE: Let the
Lobhes be cleared because many
Members might wish to vote for that

MR CHAIRMAN* Let me first put
the other cut motions to the vote of
the House

T will put Cut Motions Nos. 19 to 23,
39 to 43, 49, 51 to 53, 54 to 58, 80 and
61, 69 to 71 and 74 to 81 to the vote
of the House

The cut Motions were put and nega-
twed

MR CHAIRMAN- T shall put Cut
motion No 72 to the vote of the
house

SHRI S M BANERJEE' T would
Iike to press for a davision

MR CHAIRMAN: Let the Lobby be
cleared

Now, the queston is

“That the demand under the head
‘Department of Food® be reduced to
Re' 1-!1

[Failure to nationalise sugar mills in
U.P and Bihar (7).

*Shri Nooru! Huda also recorded his vote for AYES.
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Wivision No. 14

AYES

Banerjee, Shri 8. M.
Bhaura, Shri B. 6.
Dandavate, Prot. Madhu
Dhandapani, 8hri C. T.
Geoswami, Shrimati Bibha Ghosh
Halder, Shri Krishna Chandra
Huda, Shri Noorul

Jha, Shri Bhogendra

Mehta, Shri P. M.
Mukherjee, Shri Samar
Sakesena, Prof. S. I..

*Shastri, Shri Ramavtar

NOES

Ahmed, Shri F. A.

Banamali Babu, Shri

Barupal, Shri Panna Lal
Basappa, Shri K.

Basumatari, Shri D.

Bhargava, Shri Basheshwar Nath
Bhatia, Shr1 Raghunandan Lal
Brij Raj Singh-Kotah, Shri
‘Chakleshwar Singh. Shri
Chandrakar, Shri Ci.~ndulal
Chikkalingaiah, Shri K.

Daga, Shri M. C.

Darbara Singh, Shri

Das, Shri Anadi Charan
Dumada, Shri L. K.

Dwiwvedi, Shri Nageshwar
Ganesh, Shri K. R,

Gangadeb, Shri P.

Gavit, Shri T. H,
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Gill Shri Mohinder Singh
Gomango, Shri Giridhar
Gopal, Shri K.

Gotkhinda, Shri Annagaheb
Gowda, Shri Pampan

Hari Kishere Singh, Shri
Tshaque, Shri A. K. M,
Jadeja, Shri D. P.

Jha, Shri Chiranjib
Kakodkar, Shri Purushottam
Kamble, Shri T. D.

Kapur, Shri Sat Pal

Karan, Singh. Dr.

Kedar Nath Singh, Shri
Kotrashett:, Shri A. K.
Kushok Bakula, Shri
Mahishi, Dr. Sarojini

Mandal, Shn Jagdish Narain
Mandal, Shri Yamuna Prasad
Manhar, Shn Bhagatram
Maurya, Shri B. P.

Mohsin, Shri F. H.

Murmu, Shri1 Yogesh Chandra
Naik, Shri B. V.

Negi, Shri Pratap Singh
Oraon. Shri Kartik

Oraon, Shri Tuna

Painuli, Shr1 Paripoornanand
Pandey, Shri Damodar
Pandey, Shri Krishna Chandra

Pandey, Shrl R. &
Paswan, Shr; Rarr Bhagat

Patnaik, Shri J. B.
Peje, Shri S. L.
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*He voted by mistake from a wrong seat and later informed the Speaker

accordingly.
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Pradhani, Shn K.

Purty, Shr1 M. S.

Raghu Ramaiah, Shn K.
Ray, Shrimati Sahodrabai
Ra; Bahadur, Shri

Ram Dhan, Shn

Rao, Shr1 P Ankineedu Prasada
Rathia, Shr1 Umed Singh
Raut, Shr1 Bhola

Reddy, Shr1 M Ram Gopal
Reddy, Shn P. Ganga
Rohatgi Shrimat: Sushila
Rudra Pratap Singh, Shri
Sadhu Ram, Shri

Samanta, Shr1 S C.
Sankata Prasad, Dr

Sarkar, Shri Sakti Kumar

Savint Shri Shankarrao
Shaitani, Shr; Chandra
Shankaranand, Snr1 B
Sharma, Dr H P

Sha Shri Nawa] Kishore
Sh.strr  Shri1 Biswanarayan
Shastry, Shri1 Sheopujan
Shenoy, Shn P R.

Shinde, Shr1 Annasaheb P.
Sinha, Shri Dharam Bir
Sohan Lal, Shr: T

Sokhi, Shri Swaian Singh
Suryanarayana Shri K
Unnikrishnan, Shn K P,
Verma, Shr1 Sukhdeo Prasad
Vikal, Shr1 Ram Chandra
Virbhadra Singh, Shri

MR CHAIRMAN The result* « th
division 1s:

Ayes: 12, Noes 87.

The motion was negatived,
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MR. CHAIRMAN: 1 shall put cut
motion, No 73 to the vote of the
House

Cut motion No 73 was put and
negatived,

MR CHAIRMAN: The question 1s

“That the respective sums not
exceeding the amounts on Revenue
Account and Capital Account shown
in the fourth column of the Order
Paper be granted to the Plesident
to complete the sums necessary to
defiay the charges that will come
in cowtse of payment during the
year ending the 31st day of March,
1975, in 1espect of the heads of
demands c¢ntcred in the second
column thereof against Demands
Nos 1 to 10 rel\ting to the Mimistry
of Agriculture”

The motion was adopled

(Th¢ motons fur Domard  for

. Grants, which were adopted by the
‘I ok Sabha, are
Ed)

erreduced below —

Drvand No 1--DrpPARTMENT OF
AGRICULTURE

That a sum not excceding Rs
136,00,000 on Revenue Account be
granted to the President to complcte
t' ¢ <um necessary to defray the
charges which will come in course
of payment during the year ending
the 31st day of March, 1975, 1n
respect of ‘Department of Agn-
culture’”

Demand No 2-—DEPARTMENT Or
AurlcULTURAL RESLARCH AND
EnucaTioN

‘That & sum not exceeding
Rs 6,50,000 on Revenue Account be
granted to the Presid nt to complete
the sum necessary 1o defray the
charges which will come in course
of payment during the year ending

*Shri Narsingh Naran Pandey also recorded his vote for NOES
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the 31st day of March, 1875, in DemAND No. 7—PAYMENTS To INDIAN

regpect of ‘Department of Agri-
cultural Research and Education’.”

DeMAND No. 3—ACGRICULTURE

“That a sum not exceeding
Rs. 65,28,26,000 on Revenue Account
and not exceeding Rs. 3,06,60,42,000
on Capital Account be granted to
the President to complete the sum
necessary to defray the charges
which will come in course of
payment during the year ending
the 31st day of March, 1975, in
respect of ‘Agriculture’.”

DeMAND No. 4—FISHERIES

“That a sum not exceeding
Rs 6,17,97,000 on Revenue Account
and not exceeding Rs, 1,08,50,000
on Capital Account be granted to
the President to complete the sum
necessary to defray the charges
which will come in course of
payment during the year ending
the 31st day of March, 1975, in
respect of ‘Fisheries'.”

Demanp No. 5—Antmar HUSBANDRY
AND DAY DEVELOPMENT

“That a sum hnot exceeding
Rs 26,41,11,000 on Revenue Account
and not exceeding Rs, 2,40,33,000
on Capital Account be granted to
the President to complete the sum
necessary to defray the charges
which will come in course of
payment during the year ending
the 31st day of March, 1975, in
respect of ‘Animal Husbandry and
Dairy Development’.”

DzmANp No, 6—Forest

“That & sum not exceeding
Rs, 7,49,00,000 on Revenue Account
and not exceeding Rs, 45,883,000
on Capital Account be granted to
the President to complete the sum
necessary to defray the charges

CoUNCIL OF AGRICULTURE RESEARCH

“That a sum not exceeding Rs.
29,11,80,000 on Revenue Account be
granted to the President to complete
the sum neceesary to defray the
charges which will come in course
of payment during the year ending
the 3ist day of March, 1975, in res-
pect of ‘Payments to Indian Coun-
cil of Agricultural Research’.”

DEMAND NO, 8-—DEPARTMENT OF FoOD

“That a sum not exceeding Rs.
100,10,58,000 on Revenue Account
and not exceeding Rs. 10,99,83,000
on Capital Account be granted to
the President to complete the sum
necessary to defray the charges
which will come in course of pay-
ment during the year ending the
31st day of March, 1975, in respect
of ‘Department of Food.”

DEMAND NO. 9—DEPARTMENT OF Com-

MUNITY DEVELOPMENT

“That a sum not exceeding Rs.
24,65,11,000 on revenue Account be
granted to the President to comp-
lete the sum necessary to defray the
charges which will come in course
of payment during the year ending
the 31st day of March, 1975, in res-
pect of ‘Department of Community
Development'.”

DeMmanp No. 10—DreparTMmENT oF Co-

OPERATION

“That a sum not exceeding Rs.
5,58,68,000 on Revenue Account and
not exceeding Rs. 17,59,37,000 on
Capital Account be granted to the
President to complete the sum ne-
cessary to defray the charges which
will come in course of payment dur-
ing the year ending the 31st day of
March 1975, in respect of ‘Depart-
ment of Coopersation’ ”

MR, CHAIRMAN: Now, the House

will take up Half an-Hour discussion
standing in the name of Shri Chandra
Shailani.

which will come in course of
payment during the year ending
the 3ist day of March, 1975, in
respect of ‘Forest’.”

—



